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SHRIABDUL  GHANI
beg to move:

Food situation

(Punjab): Sir, i

2. "That at the end of the Motion, the
following be added, namely: —

'and having considered the same, this
House recommends that—

(i) Government should authorise
every Panchayat to purchase surplus
foodgrains, and the Reserve Bank of]
India should allow co-operative banks I
to advance money against food- I grains;

(i) Government should take steps to
issue home-delivery cards against
treasury deposit receipts under the
head food-grains'; and

(iii) Government should issue
identification cards to check bogus
purchases."

The questions were proposed.

ANNOUNCEMENT BY MINISTER
RE. HOURS OF SITTING OF THE
HOUSE

THK MINISTER oF COMMUNICATIONS
AND PARLIAMENTARY AFFAIRS (SHRI
SATYA NARAYAN SINHA) : Mr. Chairman,
some of the hon. Members of both the Houses
had suggested to roe that the hours of sitting
of both the Houses should be so adjusted that
without curtailing the time, the staff working
in both the Secretariats may go home early. I,
therefore, made this suggestion to the other
House, which has been accepted, that instead,
of sitting from 11 A.M. to 5 P.M., that House
should sit from 10 A.M. to 4 .M. This House
has a recess of one and a half hours and I
suggest that we might sit from 10 AM. to
12.30 p.m. and again from 2 p.m. to 4 P.M.
The working hours will not be curtailed but
th, staff will get the facility of going home
early since after 6.30 p.M. there is a blackout
and transport difficulty.

MR. CHAIRMAN: 1 hope this meets with
your approval.
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HoN. MEMBERS: Yes.
MR. CHAIRMAN: Then we will d°

accordingly.

SHRI SATYA NARAYAN SINHA: From
tomorrow.

MOTION RE. FOOD SITUATION IN
THE COUNTRY— continued

SHRI M. GOVINDA REDDY (Mysore):
Mr. Chairman, food shortages and the
consequent distress have been one of the
gravest problems.

[THE DEPUTY CHAIRMAN in the Chair]

Madam, it is not a problem of today, we have
been living with this problem for years and |
am afraid we have to live with this problem for
many years to come. We know that even in the
past there have been recurrent shortages of
foodgrains and if we go deeper into the past
we would find that there have been frequent
famines too. Even in vedic times when the
population was not so large, in an agricultural
country of plenty we had had famines. There
were famines even in the times of the
Maharishis and so it is not a problem of today
and the House will realise that a problem
which has been existing in this country for
ages is not easy of solution, no, would it be the
responsibility of any one agency to evolve a
solution. It requires the cooperation not only
of Government but also of the people. So,
nobody can lay the blame for the food
shortages o, distress at the door of the Govern-
ment, i do not mean to give a blank cheque to
the Government. There are shortcomings and
the Government could improve its working,
that is true, but we cannot hold the Gov-
ernment alone responsible for what is
happening in the country. Now our need of
foodgrains has been estimated to be of the
order of ninetyfive million tonnes for 1965
whereas the availability will be 94'7 million
tonnes. Considered from the point of view of
estimated consumption, this shortage is not
much but still  we
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[Shri M. Govinda Reddy.]

are experiencing distress because of several
reasons. By 1970-71, the estimated
consumption of foodgrains, including our
requirements for seed purposes and wastages
will be of the order of on, hundred and
twentyfive million tonnes. The population is
rising at the rate of 2-5 per cent, per annum
and the rate of consumption by 3'S per cent.
This situation calls for, as the hon. Mover of
the Motion said, not a policy or a mechanism
of a temporary nature but a firm and long-
standing policy. Unless we evolve such a
policy and we are able to solve th, situation all
our economic planning may go to rack and
ruin. We have planned for factories and
various industrial concerns but if the food
shortages continue, if the people are harassed
for getting their rations then We cannot expect
much benefit to result from all our Plans.
Therefore, it is important that we should
evolve a firm; permanent “nd long-standing
policy for not only producing food-grains but
also for evolving a machinery for adequate
distribution. I also do not think that we are
bankrupt of intelligence or genius to meet all
the impediments that we have in solving this
problem. Th, monsoon has been one of the
major factors which comes in the way of
assuring us th, supply of foodgrains but if we
are not competent to off-set this disadvantage,
we have to admit that we are bankrupt of
genius. We have taken steps to off-set this in a
very large measure, 1 suppose, by
constructing large dams and reservoirs and by
increasing irrigation facilities, checking floods
and by adopting the scheme of well irrigation
but how far these thing's go is to be seen from
experience. [ wish to make some suggestions
for long-term steps. I have suggested some of
these things before and the House will bear
with m, if I repeat them because T dare say
they bear repetition. The first thing is that top
priority should be given to food and agri-
culture. This has been accepted by
Government, it is true, but no action has been
based on that Madam, the
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responsibility for supplying food— though it
is not a constitutional responsibility has been
taken over by the Central Government but th,
responsibility for producing it or for seeing
that adequate production is there is not that of
the Centre. So it must be now definitely settled
that whoever is the Food any Agriculture
Minister in the Centre, he must have adequate
powers. He must be invested with sufficient
powers to see that the plans or schemes are
implemented not only in the Central areas but
also in all the States. Now, as the hon. Mover
was saying, I am not happy with the progress
that the States have made or with the co-
operation that the States have given to the
Centre in this respect or with the importance
that the States have given to this problem, in
spite of the fact that they were asked by the
late Prime Minister to give the food portfolio
to the most important man in the Cabinet, we
find it is held by the least important man. So,
the States do not seem to have realised their
responsibility because the Centre comes to
their aid every time. Whenever there is
shortage, they run up to Delhi and ask the
Centre to give them more and more supplies
and the Centre necessarily gives them what-
ever is available. I think, thtiefore, there is not
that pressure on the State Ministries to give
their wholehearted attention to this problem.
So the Central Government must settle this
question now once and for all. Even the
Dantwala Committee has reported that the
States have not done their best part and that
the Centre and th, States must decide upon the
policy that they are going to adopt and the
relative roles of the Centre and the States in
solving this question. So, I suggest that this
question must be taken up on a top priority
basis and the Central Government should
settle this question in consultation with the
Chief Ministers.

Now, adequate resources have to be
allotted to the Food and Agricultural
Department. That also has been admitted but I
donot know if the
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resources that have been allotted to food and
agriculture are sufficient, The Food
Department in the Centre and the Food
Departments in the States, I think, are still
functioning on a temporary basis. This should
golf the services have to have some interest in
their work they must have :some permanency.
It is time we did something about this since
we have to evolve a permanent machinery for
.solving this problem which is going to live
with us for many more years. The
Governments, both ,i th, Centre and in th,
States, hav, to think of placing them on a
permanent basis. on as permanent a footing as
other Central and States services are.

There is another suggestion which I had
thrown many times before that the Food
Department consists of officers who have an
academic interest in food and agriculture but
who have no practical experience of food and
agriculture. I am sorry to say this because it
might reflect on the services. I do not want to
cast any reflection but in the nature of things
people who have been educated in cities and
have gone to agricultural colleges in America
and elsewhere go into these Departments.
They have no knowledge of the rural
conditions. Maybe, there may have been some
recruitment recently but by and large the
Departments both in the States and in the
Centre consist of people who do not know th,
rural conditions. Unless the services who are
responsible for implementing those schemes
know the rural conditions, know th,
agricultural conditions there, however good
their schemes may be, they may not be
implemented in the right spirit and we will not
get adequate results therefrom. Therefore the
Central and the States must see that as far as
possible for these services peopl, from the
rural areas, preferably agricultural areas and
from agricultural families, are recruited.

In this connection I have also given a
suggestion that the Government cannot
succeed in  evolving a policy
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and solving this question unless it brings to
bear on it practical experience. Now, I can say
without fear of contradiction that much of the
work that has been done in the Food De-
partments is more theoretical or at least it
lacks  practical  experience and  the
Government have not moved their little finger
to take into consultation elements of practical
experience. Now we know that in all matters
relating to industry the industrialists are in the
relevant Committees, the Chambers of
Commerce representatives are in the
Committees, the trade representatives are in
the Committees, the labour unions ar, there
and ftripartite committees are held but in
matters of food and agriculture j do not know
of any organisation where farmers have been
taken into consultation in evolving policies.
Maybe there may be one difficulty with the
Government that whereas trade, industry and
commerce are organised sectors—eve, labour
is an organised sector—agriculture is not an
organised sector in that sense, and it may be
difficult for them to find representatives of
agriculturists. But they should be able to
select. Now we are giving rewards to farmers
who grow more, who are exemplary farmers
and it should not be difficult for the Minister
or his Department to select people who are
good farmers for co* sulfations. This is a
woeful lack and I think this has to be
remedied if the Government is to get practical
results.

in the country

Then, ther, is no co-ordination. There is lack
of co-ordination between the Food and
Agriculture Ministry and other Ministries, for
instance with the Ministry of Steel and Mines,
with the Ministry of Petroleum and Chemicals
for the purpose of fertilisers ,etc. In th, matte:
of providing agricultural  implements,
fertilisers etc. to the agricultural sector there
has been no co-ordination. That coordination
has to be evolved. So far as fertilisers are
concerned I am sure aeeds of fertilisers have
been realised by the Government. Here there
has been a great difficulty experienc-
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[Shri M. Govinda Reddy.] ed by th,
Government.  Licences have been given to
private industrialists in the private sector but
they have not come forward to exploit those
licences. I donot know why they have not
come forward; my fear is that these private
industrialists have not come  forward to
exploit those licences because they
know that the fertilisers that they are going to
produce will come to be regulated by
Government  and they might have to cut
down their quantum of profit.  Thig lack of
profit which they anticipate is the deterring
factor which prevents them from exploiting
even the licences they have taken. Now, it is
high time that the Government either goes into
the public sector for starting fertiliser units or
gives a guarantee to the private industrialists
that even if they regulate the price and
distribution of fertilisers produced by them
they will be guaranteed a profit of, say, 10 per
cent., or whatever is reasonable.

There is another important thing that I want
to bring to the notice of the Government.
About sixty per cent of the people consume
not wheat, not rice but millets. Now, millets
can be grown on dry land; they can also be
irrigated crops. They do not need fertilisers
nor do they need any fertile soil. Whereas
every possible attention has been and is being
given to encourage ihe growth of rice and
wheat, millets which are easy to be grown,
which do not require much rainfall or
irrigation or fertilisers, which do not require
any fertile soil, which can be grown easily and
which are consumed by a large number of
people do not receive much attention at the
hands of the Government. It is now for the
Government to devise ways and means of
encouraging the farmers to grow millets. The
farmers will also be induced to grow millets
because a guaranteed price is given to jawar
and other cereals. It will be an additional
attraction for the farmers to grow millets if a
good price is guaranteed to them. With these
miPets they also get fodder. Now,
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with the growing of wheat there is no fodder
available, although with the growing of paddy
fodder is available. With the growing of every
millet, fodder is available. Now, fodder has
become a scarce commodity even in rural
areas and so the peasant, I am sure, will
certainly take to growing millets if some
inducement is given, apart from the minimum
guaranteed price.

THE DEPUTY CHAIRMAN:
taken fifteen minutes.

SHRI M. GOVINDA REDDY: One or two
minutes more. [ have got some more to say.

THE DEPUTY CHAIRMAN: Would the
House desire to sit till 1.30 p.M.?

in the country

You have

HoN. MEMBERS:  Yes.

THE DEPUTY CHAIRMAN: Then, the
House will sit till 1.30 p.M.

SHRI M. GOVINDA REDDY: I would like
to say a word or two on changing the food-
habits of the people. Since we cannoc expect
our gap between production and consumption
to be filled up easily, in the near, foreseeable
future, it is high time that substitute foodstuffs
must be made and that can only happen if our
food-habits change. If proper publicity is
made, I think the people will change their
food-habits. For instance, Kerala people
before the Second World War did not
consume wheat at all. Many people had not
even seen wheat. Now, they are using wheat
abundantly, wherever it is available.

So, it is possible for the people to change
their food-habits, but there is no publicity. I
think this is a good line for the Government
to take.

Now, even the Dantwala Committee said that
the distribution machinery must now be a
permanent one. The hon. Shri Vajpayee, the

Mover of the motion, was saying that this policy
and this machinery will be from season to
season, from year to year and from month to
month. j Although he has taken the liberty ot
putting it that way, itistrue that
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there is no permanency about it. There should
be permanency. Now that this problem is
going to be fairly permanent, the distribution
machinery must be permanent and they .must
evolve a common distribution machinery for

the whole of India. Thank you, Madam.

SHRI J. VENKATAPPA  (Mysore): Madam
Deputy Chairman, the  food situation in this
country is a baffling problem. It has continued
to  be a problem in this country in spite of all
the activities and efforts on the part of the
Government. The efforts, so far, made by
the Planning Commission and the
implementation of the plans and schemes
through the States have not been successful.
There are various reasons for the failure of the
successful implementation  of the various
schemes for the development of agriculture,
which means the production of food in the
country. The problems that face agricultural
production in this country are many, ranging
from production to distribution. The main
aspect of food is the development of agriculture.
The agrarian revolution, which was thought of
as long back as 1957, is still pending before the
States and they could not implement it
successfully, except one State, Punjab, where
after 1957 swe see a lot of progress as far as
agricultural operations  are concerned. The
other States are lagging behind. They should
implement the agrarian revolution. Not only
there should be ,a ceiling on holdings, but the
other aspect of this should be considered
and solved immediately, i.e., fragmentation
of  landholdings. They should, as far as
possible, prevent further fragmentation of
agricultural holdings, which are being
converted into uneconomic holdings.
They should bring about a consolidation of
uneconomic holdings, all the agricultural
holdings into economic holdings, which
could then be successfully operated. When we
have successful agriculture' operations,
production would naturally go up.

Agriculture in this country as well as in the
world is governed by natu-
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ral factors, i.e., seasonal rains and other natural
vicissitudes which occur every now and then.
Agriculture, to a great extent, is affected very
much in this country every year by floods on \ie
one side and scarcity of rains on the other side.
So far, we could not have any schemes
effectively implemented to prevent floods in
this country. It is still only an attempt on the
part of the Government.  So, also, where we
are facing scarcity of rains, they are called arid
zones. For  the development of these arid
Zones, we do not have any scheme, a
permanently evolved scheme, to e
implemented stage by stage. For instance,
some States took to advancing loans and
encouraged the ryots to have irrigation wells.
They could not follow it up further. I cannot
understand why the Government leaves these
schemes in the middle and create , situation
wherein the people think that  they could not
entirely depend on the Government fo,  th,
successful  implementation of these schemes.
As far as Mysore Stats is concerned, they had
a plan to be executed in a period of five years,
costing about Rs. 7-5 crores. They could
not proceed or follow it up further. In the first
year, i.e., in 1962-63, they could sanction
Rs. 1*5 crores with the assistance of ths Centre.
They could not follow it up further. They have
left it at that stage. During 1963-64 and
1964-65, they could not give fresh loans for
irrigation wells.  Agriculture is  also affected
very much by seasonal pests and want of
pesticides. For example, I could give one
instance where the Centre could not go to the
assistance of a State to prevent the further
spread of the disease and which resulted in a
loss of crores of rupees to the agriculturists.
That is West Bengal. There was a press
notification, announcement by the Government
of West Bengal, wherein the Centre had rejected
a request from the State to supply Rs. 1 lakh
worth of pesticides to control blight, which
occurred to the potato crop. We know the
results. The ryots had to incur loss to the extent
of crores of rupees and this is' the sort of
encouragement which the

1965 ] in the country
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[Shri J. Venkatappa.] agriculturists are
getting in this country. How can we expect
that the food situation will-be solved soon?

As regards the implementation of so many
schemes like the distribution and procurement
of the food that is available in the country, as
Shri Vajpayee has said much about it, I need
not go further into the details, which may be a
repetition, but still I have to mention it.
Procurement as well as the distribution of
what is available in the country is very much
hindered as it is in the hands of the
middlemen who utilise the situation for the
purpose of exploitation and thereby they
create an unnatural deficiency. They create an
unnatural situation in the country, that is, we
do not have sufficient food to eat though we
have got sufficient foodgrains in this country.
This aspect has to be considered by the
Government and they should take coercive
actions against those who are responsible for
creating this sort of unnatural situations as far
as the foodgrains are concerned, specially in
such a critical situation which we are today
facing. Thank you.

SHKI NAFISUL HASAN (Uttar Pradesh) :
Madam Deputy Chairman, at the present
moment our minds are exercised over the
most important question, namely, the defence
of our country against the wanton aggression
by Pakistan, firstly, by the treacherous
infiltration of the raiders into Kashmir, and
later on by the massive assault at Chhamb
after crossing the international frontier. We
have had to take measures for the defence of
the country to repulse these attacks. We had to
attack the sources of mischief and we have
succeeded in depriving the enemy of the
initiative to confine the fighting to the place
of his choice. We are in the midst of a full-
fledged war. I must pay my humble tribute to
the officers and men of the Army and also of
our Air Force for the heroic and gallant fight
which they are giving to the enemy. I must
also take my cap off to the sense of patriotism
of the brave people of Kashmir who have
belied the calcula-
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tions and frustrated the machinations of the
authorities of Pakistan who wanted to incite
people to revolt against the Kashmir
Government. The people of Kashmir have by
their example strengthened the foundations of
our secularism. It is gratifying to know that
the whole country is behind our Prime
Minister and the Government in the action
they have taken for the defence of the
country. Ours is a defensive war. We have
been forced into it. We avoided ail these 17 or
18 years a war in spite of continuous
provocations given to us. Probably Pakistan
interpreted our keenness for peace to be our
weakness. No doubt we are keen for peace,
but we want that Pakistan should realise-that
though keen for peace we are not afraid of
war.

Madam, although it is not very easy at the
present moment of excitement and anxiety to
devote undivided attention to any of the other
problems that are facing us, yet our food
problem is so intimately connected with the
defence*of our country, not only because we
have got to maintain supplies for our fighting
forces but also because we want that the peace
and tranquillity inside the country should
continue, that I feel that it will be criminal on
our part not to give full attention to this
important question. Madam, there are two
aspects from which the food problem has been
approached. First, there is to be a long-term
solution which is nothing more than to
increase production and to be self-sufficient in
our food. That today appears to be a distant
goal because there are many things to be taken
into account. One is the rate of increase in the
population for which Government have come
forward with a very ambitious programme of
family panning. I agree mostly and give my
support to the programme that has been taken
up in that regard by the Government. I feel
that we have not been able to give full
attention to the present, I mean the short-term
solution. Before I take up the question of
short-term solution I would like to read before
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the House , portion of the statement made by
Dr. K. L. Rao, our Minister of Irrigation and
Power, and this is contained in 'the Statesman'
dated the 3rd September, 1965. Addressing
the Institution of Electrical Engineers and the
National Institute of Science of India in New
Delhi, Dr. Rao said:

"Indian agriculturists were demanding
power for the erection of 7 lakh pumps during
the Fourth Plan. This would involve an in-
vestment of no more than Rs. 60 crores. But
the increase in food production would amount
to about forty million tonnes, worth over ...
Rs. 200 crores."

I do not know, I wish there is some truth in
this statement and the calculations of the hon.
Minister of Irrigation and Power—even if
they produce half the results, an investment of
Rs. 60 crores will bring in a return of forty
million tonnes of grains, and I think our
whole food problem can be solved at least for
the next ten or fifteen years. Our food
production at present is about 88 million
tonnes. These are the figures, and if we in-
crease the figure by another 40 millions, even
by 20 millions I think there will be no more
shortage of food for some time at least. I will
only draw the attention of the Food Minister
to the statement which has been made by one
of the responsible Ministers of the Govern-
ment and I do not think the country at any
moment will grudge the investment of only
Rs. 60 crores over a scheme which would
yield such good results.

Now, Madam, taking up the short-term
solution, I do not think that I will have
enough time to go into the details of this
question but I will just enumerate the points
about it. There can be only two approaches
for a short-term solution. Firstly, we can have
monopoly procurement and take the whole
responsibility of distribution, and take up the
whole trade in foodgrains. But then this
involves a very stupendous task and I do not
think that we have got the machinery to carry
out such a huge thing,
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From another aspect also, I want to gay that
the machinery which we can have can only be
by recruitment of new staff and that too,
mostly on a temporary basis. That staff
having no lien in the service, having no stake
in the service, you cannot expect inte-y and
honesty from that temporary staff. Therefore,
that step appears to be out of question.

The other approach can be that we have
buffer stocks. We import grains and also we
try to procure sufficient quantity of grains in
order that our stocks may be able to influence
the prices. The prices can be put under check
because we have got so much stock that we
can meet all the necessities of the country.
Wherever the traders want to increase the rate,
we can rush our stocks there and keep the
rates and prices under control. Last time when
the food situation was discussed in this
House. I spoke against the retention of the
zona! system and I felt then from what the
hon. Minister, Shri Subramaniam, said, that
the Government were seriously considering to
abolish the zonal system. On one occasion it
was said that the question would be looked
into at the time of the harvest of the next rabi
crops. Probably it was considered then, but
somehow the Government thought that by
continuing to have the zonal system, they
would be able to procure higher quantities of
foodgrains. This vear, they have tried their
best to procure foodgrains. But what are the
results? What are the figures? I have ¢
ilculated the percentage. Rice, which they
have procured, is only 226 per cent, of the
whole production of rice for the year. Wheat
is just a little above 1 per cent, of the total
production of wheat of the year. I said on the
last occasion and I repeat it, Madam, that this
zonal system leads to smugg'ing. It is not
possible for the Government to stop
smuggling altogether. Thev have not got suffi-
cient staff and then, the staff which they have
to check smuggling. 1 should say, is
practically all low-paid. There fore, the
temptation which comes in
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[Shri Nafisul Hasan] their way is such as
they are unable to resist. Normally, if there
had been no zonal system and if normal chan-
nels of trade were there, then the difference in
the rates would have been from Rs. 3 to Rs. 4
per quintal—not more than that—because the
freight and the trade profits would have been
the only difference. But now they can sell
onlv stealthily as it is smuggled. The person
takes all the risks. They have to pay to the
persons who have to keep a watch on that and
therefore, the rates are like that. I know that
during last year although wheat was selling at
the rate of 2 kilos per rupee in the Punjab, in
UP. it was selling at 14 chhataks per rupee.

THE DEPUTY CHAIRMAN: Your time is
over. You have taken very nearly 20 minutes.

SHRI NAFISUL HASAN: I seek your
indulgence to let me have some time more. I
will just take a few more minutes. I have one
or two suggestions, and then I will finish.

So, I say that apart from this defect of the
zonal system I a’so find that it is bound to lead
to the disintegration of the country. One State
should care for those living in the other States.
In the zonal system before this, there were a
number of States joined together. There were
bigger zones. Every State zone will, I should
submit, lead to safe-guarding its own interest
on the part of each State. At present we find
that the prices this year, in spite of a bumper
crop and the availability of food-grains being
larger, in spite of all that, are higher than they
were at the corresponding period last year.
We have the same imports and an increase of
eight million tonnes in production but the
prices are high, and the only explanation
which is coming forward is that the farmers
are holding back the foodgrains and are no.
bringing them to the market. My suggestion,
therefore, is that the Government should take
action to see that the farmers are made
to

[RAJYA SABHA]

in the country 3,236

give a portion of their produce to the
Government—not at low prices— and the
Government should be prepared to pay
incentive prices to these farmers. And the
proportion should be fixed on a graduated
basis. Some of the small farmers' holdings
may be exempted. The larger the holdings the
higher the percentage of the levy which has to
be made on them. But I should make it clear
that though it may be called a levy it should
be in the spirit of giving a fair price to the
producer. The Government shou"d at least do
that so that they may have buffer stocks in
order that after two or three months after the
crop the prices may not shoot up
unnecessarily.

One thing more. The other day I put a
supplementary to the Minister of Food asking
him the reason why the prices of wheat and
other foodgrains were so high in spite of a
bumper crop. He said that it was because .he
general prices of all commodities had gone
up. Though he did not say that it was the
result of the fiscal policy of the Government
that the prices were shooting up, probably he
meant that. That may be so. I know that
inflation has been responsible to a great extent
for raising the prices. But I want to point out
that it is the prices of food<*rains, because
they are the first necessity for all, which
govern and affect the prices of all other
things. A labourer would like to have higher
wages, and industrial production would cost
more. That means we will have to spend more
and, therefore, the prices of everything will go
up. But if we are able to keep the prices of
foodgrains sufficiently low, within the reach
of the common consumer, then, alone we will
be able to check prices of other commodities
also. It should not be forgotten .

THE DEPUTY CHAIRMAN: I think you
should now wind up. It is already 1 * 30. You
should finish your speech. You have taken
over 22 minutes.
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SHRI NAFISUL HASAN: Madam, I am
grateful to you. Thank you.

THE DEPUTY CHAIRMAN: I am sorry
but there are so many other speakers.

Food situation

The House stands adjourned till 2.30 p.M.

The House then adjourned for
lunch at thirty-two minutes past one
of the clock.

The House reassembled after lunch at half
past two of the clock, THE VICE-CHAIRMAN
(SHRI M. P. BHAR-CAVA) in the Chair.

SHRI M. RUTHNASWAMY (Madras) : Mr.
Vice-Chairman, it may be considered out of
place for a debate «i the food situation to take
place in the midst of a military crisis such as
that by which we are faced but the food front
is an important section of the war front. For,
not only our troops are to be fed but the
people at large also have to be supplied with
adequate food supplies in order that they may
be kept contented and not create conditions
which may be adverse to the successful
prosecution at the war. The statement on the
food situation issued by the Ministry recently
in August 1965 still speaks erf the stress and
strain on the food supplies continuing. The
demand is growing but the market supplies are
being reduced and the market arrivals vary
from season to season. Even when the
monsoons are favourable and production is
favourable, the lag in market arrivals still
continues. Although food production has
increased in 1964-65, the market is not
supplied with adequately but first of all the
small producers' consumption of food has
increased on account of the in--cease in the
general per capita income an<j the big
producers keep back the produce in
anticipation of better prices. Although there
has been a fall in the wholesale prices there
has not been a fall in the retail prices so that
the ordinary consumer

Mfc» RS—4.

[ 8 SEP. 1965 ]

in the country 3238

does not benefit from any fall that may take
place in the fall of the wholesale prices.

Then the whole policy of the Food Ministry
seemg to concentrate on distribution rather
than on production. Even i, distribution, they
are not able to open the number of fair price
shops that would relieve the ordinary
consumer. In the whole of India at present,
according to the statement, there are only
105,000 fair price shops. That is, we have fair
price shops only in the urban areas and then
the zonal restrictions still continue. How can
we have that free flow of food supplies from
place to place which only will meet the
demands of the people. The Food Corporation
by its very constitution seems to concentrate
more on distribution rather than on
production.

Then it is a question whether assuring the
farmer of an adequate price is enough
incentive to greater production. The benefits
of the high prices do not always go to the
small farmer, to the small producer. So in
order to solve the food problem, the
Government should concentrate more on
production than cm distribution because if the
supplies are inadequate, the distribution will
only make possible, will only ensure equitable
distribution  of the inadequacies or

insufficiencies.
THE MINISTER ofF FOOD AND
AGRICULTURE  (SHRI C. SDBRA-

MANIAM) : May I point out to the hon.
Member that there are two Departments—the
Food Department which concentrates on
distribution and the Agriculture Department
which concentrates on production. All these
materials are provided by the Food
Department. It does not mean that the
Agriculture Department is not functioning.

SHri BHUPESH GUPTA (West Bengal):
Its functioning with the Agriculture
Department seems to be an assumption,
according to Mr. Mehta, the Deputy Chairman
of the Planning Commission.



3239 Food situation

SHRi M. RUTHNASWAMY: If it were
functioning properly we would not have these
inadequacies in production from which the
country suffers. Even in regard to distribution, 1
think a proper supplying of marketing facilities
would do more for stimulating agricultural
production. The other day we were given the
information during the Warehousing
Corporation debate that there are only 86
warehouses under the Central Warehousing
Corporation and in the whole of India we were
told that there were not more than 2,000
warehouses in the several States. Together with
the marketing facilities supplied by the Co-
operative Department it will not amount to more
than 3.000 to 4,000 well-organised, well-
equipped, well-built markets. I am afraid that the
co-operative services in regard to marketing
have not been adequately developed, and then in
regard to stimulating production, easy
communication between the producer and the
market should form an important factor in the
promotion of agricultural production. A I have
so often pointed out in the House, our road
mileage puts India among th, most backward of
civilised coun- i tries in regard to the provision
of I roads. We have only about twenty- j seven
miles of road per one thousand square miles of
area, which is n°t at all sufficient for providing
that easy flow of produce from the farm to the
market, which will allow the farmer to go to the
market easily and get the highest price, the best
price possible. In regard to consolidation of
holdings also, as much as 56 per cent, of
agricultural holdings are two or three-acre
holdings. Now, with such predominantly small
holdings how can we expect high agricultural
production? And the rate of consolidation of
holdings varies widely from State to State.
There are States like Punjab and U.P. where
consolidation of holdings has advanced much
farther and much better than in States like
Madras. And then, there are the other protective
measures, ant-erosion measures, flood control m
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sures, etc., which allow such a waste of
agricultural land, which involve such a loss of
fertile agricultural land, from year to year.
And with regard to supply of fertilisers, the
Government depends upon large-scale che-'
mical fertiliser factories than on the —as the
whole world knows—simple compost manure,
which can be supplied to each farm. Organic
manure is much better manure than these
chemical fertilisers. It has been pointed out
more than once that chemical fertilisers act as
a stimulant. Like whiskey to the constitution,
they might stimulate agricultural production
for a year or so.

in the country

SHRI ARJUN ARORA (Uttar Pradesh) .
The Government is not only apathetic to
compost but also opposed to whiskey.

SHRI M. RUTHNASWAMY: That ia the
trouble; they are opposed to all good
incentives to production. Organic manure is
much better, surer manure than these
chemical fertj-lisers and .

SHrRI BHUPESH GUPTA: How do. you
know the effect of whisk:

SHRI M. RUTHNASWAMY: F*roi¥|
common human experience, open to the hon.
Member as to anyone else.

And it is inconceivable that w-a
measurable period of time India can get the
amount of chemical fertilisers that it requires.

And then land laws are also other obstacle
to food production. The recent land ceiling
laws, the proposal to extend co-operative
farming, all these have acted as disincentives
to production. And lastly, Mr. Vice-Chairman,
it is open to question whether prices, whether
fixation of prices is the best way for stimulat-
ing production. As I pointed out already, this
maximum price does not benefit the small
producer; the middle man, the trader, may
benefb from this maximum price to a mu
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larger extent than the actual producer. So,
many countries have tried the method of
stimulating produe'ion by means of outright
subsidies to the farmer rather than by this
policy and programme of price fixation,
because prices depend on so many factors, on
national circumstances as well as international
circumstances, whereas subsidies are a direct
stimulant to production. But we must give the
Food Minister some time for him to discover
and for us to discover whether this policy of
price ixation through the Food Corporation
and the Agricultural Prices Commission,
whether this method of organising distribution
of food supplies to the most effective extent is
possible or not. We must give the Food
Minister time, give his policy and programme
time for us to discover whether this policy is
correct, or some other policy should be
substituted.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Sri Rama Reddy.

SHrRI BHUPESH GUPTA: Before he begins
may | ask a question of the Food Minister for
purposes of our discission? We have been
demanding the release of all those who have
been arrested in connection with the food
agitation

THE VICE-CHAIRMAN
BHARGAVA); Not now.

(SHRI M. P.

Suri BHUPESH GUPTA; Let him say.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : How can you ask at this stage?
You are not speaking.

SHrRI BHUPESH GUPTA: It is part of the
discussion. Will he say something?

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You can ask the question when
you start your speech.
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SHRI N. SRI RAMA REDDY (Mysore) :
Mr. Vice-Chairman, Sir, it is true that food is
our first line of defence, especially now under
the great pressing circumstances which we are
placed in—national as well as international.
Therefore, the food problem should be made
as easy ,s possible, so that the home front
might be kept very vigorous and a lot of
vitality might be filled into this home front. I
wish this subject had not been taken up for
discussion just at the present moment, because
I am quite sure that our hon. Minister for Food
and Agriculture is well aware of this problem,
which he has been struggling hard to solve.
All the same, Sir, it is worthwhile to note what
our production has been, whether our
production has been showing a tendency of
increasing year after year, or whether it has
not shown this tendency. Ever since 1950,
when it was only 50 million tonnes of food-
grains that we were producing, it has gradually
been stepped ,p, not that there has not been an
increase in production; nobody can say that
there has not been increase in production.
Certainly ther, was. Whether that was
sufficient for the needs of the country is
another matter, but have we been progressing
on the agricultural front or not? That is the
question. And we have been progressing.
Where the production was only 50 million
tonnes in the year 1950-51. in 1960-61 the
total production of foodgrains has been 82
million tonnes, and in 1964-65 a peak
production of 83 4 million tonnes has been
achieved. It is unfortunate, Sir, that during the
first years of our Third Five Year Plan our
progfess had not been as satisfactory as it
ought to have been. But everybody knows, it
is in everybody's knowledge that for things be-
yond our control such a situation was brought
about, not for want of attention to production.
Have we ever reduced the expenditure on
production? Have we lessened our efforts for
production? Noj; on the other hand, the tempo
has been very much increased, worked up
toa higher
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[Shri N. Sri Rama Reddy.] pitch, because we
know food is the most important thing,
without which We cannot move an inch.
Not only our troops, but the entire 460 or 470
million people have got to be fed and fed
well, so that they may constitute
a vigorous nation. Add to these
the  imports that have been making. I do
not want to go ijito the causes for any fall in
production that might have occurred. They
were very natural. But my hon. friend
Shri  Vajpayee knows that to our production
we should add the imports that have been
brought into the country—imports of
foodgrains from various sources—and these
have not been the less these years. In
1962 the imports were 3.6  million tonnes
and th, same have been stepped up and in
the year 1964 it was  6-34 million tonnes
and within the seven months  of thig year
also  we have imported about 4.3 million
tonnes and another two million tonnes are
likely to com, from various quarters. What is
the real test in the case of food? The real test
is the nett availability of food per head, the
per capita  availability of food. That is the
real test. Now. in 1963 the per capita food
received was 16.2 ounces. In 1964 it was 14
ounces and in 1965 it is 14.5 ounces.
Therefore, you see this country is not
underfed. That is a glaring fact. =~ My hon.
friend Shri Vajpayee was making accusations
against statistics. But I say anybody, who
has eyes, can go round the country and see for
himself how the people are better ~ fed now.
May be that the prices ,re high. Certainly
the prices ar, high and with regard to that I
wiU come later. But with regard to the
availability of food per head in  the country,
there has been an increase year after  year
and we have now reached the figure of 14 R
ounces. If you ask whether this 14'5 ounces
is enough or not f** ° country, that is a
different matter. It may not have the caloric
va'ue that we need, for we may require
some 3,000 or 3,500 calories.

SHRI BHUPESH GUPTA; What was the
consumption before the war?

Food situation

[RAJYA SABHA ]

in the country 3244
SHRIN. SRI RAMA REDDY; Much less.

SHRI BHUPESH  GUPTA: Muofc
less? It was 16.3 ounces.
SHRI C. SUBRAMANIAM: 1 don't

know where from he gets his statistics.

AN HoN. MEMBER; What about the
population?

SHRI N. SRl RAMA REDDY: Whatever be
the population, 1 would invite the attention of
my hon. friend Shri Bhupesh Gupta to this one
fact. This is a fact which nobody can deny that
if each individual consumes on, ounce more
per day than what he did before, then the total
consumption will increase by 5 million tonnes.
This is simple arithmetic and nobody can deny
it. If each person in the country consumed one
ounce more of food, then the overall
consumption of food will increase by 5 million
tonnes. Whether these people do eat more than
before is a thing that anybody-can examine.
But I know that they do. I come from the rural
areas and I know the people.

SHrRI BHUPESH GUPTA; Wit* Rs. 500
and Rs. 31 per day, we can eat a little more.

SHRT N. SRI RAMA REDDY: My hon.
friend is an eminent debater ani I cannot
afford to rub him on the wrong side. All the
same .

SHRI ARJUN ARORA: Rub him o» the
wrong side and rub him hard.

SHRIN. SRI RAMA REDDY: All the same,
in spite of the fact that there has been an
increase in production, in spite of the fact that
imports of foodgrains have been increasing in
recent years, still the market arrivals are not
what they ought to be. What has happened to
these market arrivals? Why are they not
arriving in as big a quantity and in as quick a
time as they used to do before? Certainly these
are matters that have got to be examined in
detail. 1 am sure our financial
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policies, our monetary policies, all these things
have failed to induce the surpluses from the
various farmers to come to the markets. They
have failed. Why is it so? What are the main
causes for this failure? That is a matter which
requires to be very seriously studied.
According to me, I know that what is called
co-operative  produce loan is mainly
responsible for this. I do not bave th, statistics
at present, but I can say that these loans induce
the richer and wel'.-to-do people in the villages
to obtain, on account of their influence—
political and otherwise—the produces from
others, to mop up the produce in the form of
the small surpluses from the various farmers.
For this the co-operative credit is made
available to them. So these surpluses get
locked up through this co-operative produce
loang system. That is one of the main causes. I
have seen in almost all villages that the big
landlords mop up all the surplus of the entire
village by means of the co-operative credit
made available to them. I request the hon.
Minister to go deeply into this matter. I speak
of the impression that I have broadly gathered.

With regard to distribution I will speak
later. As regards the marketable surplus, it fell
by 5 per cent, in 1962-63 and it has come
deplorably low now, having come to 20-3 per
cent. In regard to both rice and wheat, it is
said that 38 per cent, of the marketable
surplus has not been brought to the market. I
do not know where it ha; gone. So I want the
hon. Minister to make a special study of the
problem and see if this co-operative credit can
be cut off, I mean the credit given for the
produces purposes, not that for production
purposes. What is called produce loan may be
cut off.

Now, I come to the question of distribution.
From the figures w, can see that through the
Central stocks the Government has been
making efforts to distribute more and more
foodgrains. In 1963, the total quantity
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of foodgrains distributed was 4,472,000
tonnes.
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SHRI ARJUN ARORA: No Government of
India ever distributed so much.

SHRI N. SRI RAMA REDDY: Yes,
no C tent had eve, distributed
so much before.

SHrRI BHUPESH GUPTA: He is talking
like the Chairman of the Mar-wari Relief
Association during the Bengal famine days.

SHRI N. SRI RAMA REDDY: This is
distributed not for the sake of the rich people,
but it is distributed for the sake of th, poor
needy people. This distribution is for the poor
and needy.

SHRI BHUPESH GUPTA: I will give a lot
of statistics to the hon. Member.

SHRIN. SRI RAMA REDDY: During 1964
this was stepped up to 8.251.000 tonnes. And
m 1965 already we have reached the figure of
8,274,000 tonnes.

SHRI ARJUN ARORA: All
records have been beaten.

previous

SHRI N. SRI RAMA REDDY: With regard
to distribution also, therefore, the Government
is not unmindful about the problem of
distribution also. Yea, after year they have
been stepping up the distribution. This can
also be seen from the number of fair price
shops. In 1952 we had 5,000 such shops and
in 1965, we have 1,42,500 fair price shops
functioning all over the country. They are all
intended to serv, poor and suffering people.

With regard to prices, it is true that prices
have been rising high. This is a paradox
which somebody has got to solve, that in spite
of higher production and in spite of so many
other things, the prices should be increasing.
But let me point out that prices have been
increasing in the industrial field also
everywhere. Our financial
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[Shri N. Sri- Rama Reddy.] policies and
our fiscal policies and our monetary
policies have had no effec. with regard to
the prices in respect of other fields. So is
the case of agricultural produces. This is a
common  phenomenon  everywhere.
Everywhere prices are rising. Therefore
rise in prices is not something peculiar to
food production alone. It is common. This
is a common phenomenon. And it is not
on account of the non-availability of
foodgrains either. In the last week I was
touring in Bihar ,t the behest of my party
sent me there to study the food problem of
Bihar. There, in four districts I toured to
find out the position. I asked the people
how, when rice was being sold at 3 seers a
rupee in Calcutta some 40 lakhs of people
died, and now when rice was being sold at
Rs. 125 a quintal nobody was starving. |
asked them for the reason and they
answered like this. The agricultural
labourer in Bihar says: "1 go to work and I
get 6 seers Or 7 seers or 8 seers, and
sometimes even 9 seers of paddy." So he
gets it. I am substantiating what I said
generally. I am not much of a scientist,
nor I am an economist. I am just an
ordinary farmer. But I do know from the
broad indications that I have seen, that the
statement that food ie ,°t available is not
true. What is true is that there is some
other phenomenon working side by side
with all these forces, with all these eco-
nomic and other forces, which pushes up
the prices. And so in keeping with this
phenomenon, the food prices are also
rising, not on account of any lack

of food in the country. This 3
is what [ have to say with

regard to prices. It is true that
because of the heavy expenditure in the
Third Plan year after year agricultural
production has been going up but I would
like to point out to the hon. Minister that
each individual item in the agricultural
production programme has got to be
attended to and the contribution of each
item has got to be improved with a view
to stepping up food production and
making this country self-sufficient. This
is the

P.M.
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1 foremost task of everybody in this country
but theru 0 certain priorities which have got
lo be attended to. The first is the belter
utilisation of the country's potential. A huge
irrigation potential hag been created which
could easily taice in seventy million acres
of land but are we trying to utilise this
potential that has I been created at such an
enormous ; cost to this country? I am sure
we ar, not doing it. In many cases double
cropping can be introduced and must be
introduced in every acre that can be
irrigated. A special commission has got to
b. appointed for this purpose and a very
.verious attempt has got to be made in this
connection. Having toured Bihar and Uttar
Pradesh, I have come to the conclusion that
a real ocean lies buried. In my own part of
the country a well can only irrigate twc,
three or four acres of land whereas in Bihar
and Utta, Pradesh a tubewell can irrigate
three to four hundred acres of land. This is
an astonishing thing that I came across
there which our farmers could utilise. If the
ocean lying buried there in the Indo-
Gangetic plain could be made use of, this
Indo-Gangetic plain alone could feed the
entire country. This could be done if only
there is a mir.d.

in the country

With regard to distribution, T would
like to say that there should not be
monopoly in this respect. We have to
build up the character of the people in

this country. There is no question of
monopoly procurement and monopoly
distribution. We shall fix maximum
prices

SHrRI BHUPESH GUPTA: Only
monopoly for political power.

SHRI N. SRI RAMA REDDY: . . . at
the farmers' level, at the v hole-salers'
level, at the retailers, level and
everybody, whether it is the Food
Corporation or the governmental
agencies or the co-operative agency or
private agency, shall conform to the
pattern of prices fixed.

Having said that, let me say that
everybody should work in the inte-
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rests of the country. It is wrong to think
that only the Government servants can
deliver the goods. Perhaps they would
not be able to do the job as best as private
individuals. Let all thes. four agencie
work in this country and let everyone do
his job in the interests of the country to
keep the honour of this country very high
especially now when have to engage
ourselves in a giert fight against thi
marauder, Pakistan.
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SHrRi BHUPESH GUPTA: Mr. Vice
Chairman, I would like to ask that question
that I asked and you said tha: I should ask
when I spoke. What has happened to those
who were arrested in connection with the food
agitation? We had demanded their release and
I should like to know from the hon. Minister
whether he has anything to say so that I need
not dilate on that.

SHRI C. SUBRAMANIAM: 1 shall say it
during my reply.

Suri BHUPESH GUPTA:  All right.

Now, Mr. Vice-Chairman, we are
discussing the food situation at a critical time
in our country and for reasons understandable
I am not going into the description of the
situation today in this House. They are well
known and they need not be related here for
obvious reasons but I hope the hon. Minister
has carefully studied the reports that have
appeared in the newspapers in the country
and made an assessment of the human agony
and sufferings caused by the situation today.

Now, let me deal with the various aspects
of the food situation, about production and
distribution. Before I go into that I should like
to examine how this present crisis through
which we are passing has been brought about.
We have now an all time peak in production
standing at 88-8 million metric tonnes. At the
sam<e time we have also an all time peak in
import of f oodgrains if we take kvto account
what ig going to come during the coming
months standing at about 6.3 million tonnes or
even more. Therefore we have an all time
peak of supply in the country and yet we kave
got one of the worst food situations. Suffering
is also an all time peak and prices too have
undoubtedly reached an all time peak at 194 if
you take the wholesale price index of food
articles into account. How is that possible?
This is the situation which we are discussing.
Why should
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i it be that today the crisis is worse than what it
was in the last year or the year before when
we have an all time peak in production and
over-all availability of foodgrains compared
not only to the previous year but to any year
since independence? 1 will presently place
before you an analytical examination of the
entire situation so that we can make proper
changes in the food policy of the Government.
A national food policy has got to be evolved
by all means. Now, Mr. Vice-Chairman, the
Third Five Year Plan said:

"With the achievement of the.se targets
the economy will become self-sufficient in
the supply of food-grains. The per capita
availability will go up from 16 oz. per day
in 1960-61 to 17.5 oz. per day in 1965-66."

And the Third Five Year Plan set the target of
production at 100 million tonnes. Now on the
basis of that calculation the Plan came to the
conclusion that not only we would be reaching
self-sufficiency by the end of the Third Five
Year Plan but we would be in a position to
increase the per capita consumption of
foodgrains raising it to 17.5 oz. per day by 1965-
66. Therefore, let us se, how the situation now
is. In this connection I would invite your
attention to the foot-note of the Third Five Year
Plan in which they set the cereal production—
the main two cereals of wheat and rice—at 50
million tonnes by the end of the Plan, that is, by
the end of this fiscal year. Therefore, normally if
we had produced 100 million tonnes | of
foodgrains by the end of the next year when the
population will have gone up by another ten
million or so and if we had produced 50 million
tonnes of the two principal cereals, namely, rice
and wheat, we should have not only turned the
corner but should have a little margin. The Agri-
cultural Prices Commission, otherwise known as
the Dantwala Commission has estimated that at
the existing rate we may reach self-sufficiency at
95 million tonnes. In fact that was the
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estimate at that time of the Planning
Commission and the Government that if we
produced 95 million tonnes of foodgrains we
will have attained self-sufficiency. What is the
position now? Mr. Vice-Chairman, we have
produced this year 88.8 million tonnes of
food-grains in our country and our import
comes to—taking into account what is
'expected—6-3 million tonnes. Therefore, we
have got a total supply of 96 to 97 million
tonnes. Taking the internal production as well
as imports we have got a supply which
normally should meet the requirements of the
people assuming the availability stands even
at 16 oz. per head only, that is, the average
availability. As far as cereals are concerned
we have produced 50.8 million tonnes of
cereal and if you add to it another 6.3 million
tonnes which we import, we will have 57.1
million tonnes of cereals available to us from
internal and external sources which is less
than 3 million tonnes targeted in the Third
Five Year Plan which calculated that we
needed 60 million tonnes of these two cereals
by the end of the Plan, that is, by March 1966.
Today when we have got nearly 57 million
tonnes of cereals from both sources and also
more or less the same amount of food-grains
that we require for meeting the requirements
of the population at an availability of 16 oz.
per day we have one of the worst food crises.
Why is it so? The crisis is the cumulative
result of the Government's pro-hoarder food
policy pursued ever since 1954 to which I
shall presently come. This is a man-made
crisis in many ways. This crisis is mainly due
to the fact that in the matter of distribution the
Government has failed and, Mr. Vice-
Chairman, in this .connection I would invite
your attention to the Report of the Bengal
Famine Enquiry Commission—the Bengal
famine of 1943—in which 35 lakhs of people
died. The Bengal Famine Enquiry
Commission, otherwise known as the Floud
Commission, said:

"The Bengal famine broke out with a
shortage  equivalent to six  weeks'
requirements."
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Therefore a shortage of six weeks'
requirements brought about that terrible
famine which cost 35 lakhs of human lives.
Pandit Jawaharlal Nehru in his 'Discovery of
India' which he wrote in the Ahmednagar
Fort took note of this fact correctly. He said:

in the country

"Every competent observer is agreed
that it was a man-made famine which could
have been foreseen and avoided. Everyone
is agreed that there was amazing in-
difference incompetence, complacency as
shown by the authorities concerned."

Word for word this applies to the present
Government and its present, policy.

SHRI C. D. PANDE (Uttar Pradesh): Did
you raise your voice then?

SHri BHUPESH GUPTA: Don't disturb
me; I did. Don't break my arguments like
that.

That is the position. I think the food crisis
has been brought about as a result of the pro-
hoarder policy of the Government, as a result
of the incompetence, as a result of lack of
sympathies of the people, as a result of
general overall bankruptcy in its economic
policy and its agricultural policy. Therefore,
very much it is a man-made crisis through
which we are passing. Let us now deal with
that aspect of the matter as to how this crisis
came about. In 1954 India passed from
control to decontrol. In 1951 with 122 million
people under rationing including 47 million
under statutory rationing the Government had
a big share in the distribution. Then started
the decontrol policy and by 1955 decontrol
was complete so much so that it was recorded
by the Government and also noted in the Re-
port of the Foodgrains Enquiry Commission
that there was no ration shop in the country,
no food subsidy and
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[Shri Bhupesh Gupta.] decontrol has taken
place. Further, the Foodgrains Enquiry
Committee, otherwise known as the Asoka
Mehta Committee, in its report, noted that
by 1966 the pipelines—I am using that word-
—more or less the pipelines of hoarding and
stocking had come into operation. Therefore,
we  have a picture from 1954, when you
see food-ains passing into the hands of hoar-
ders and profiteers, who were being at that
time and subsequently supported by the
Government's policies and by heavy bank
advances in the country. I need not go into
the figures. Only I would like to make this very
important point and it should be noted by the
House because it  has played an important,
part in this. Bank advances in April 1959
stood at Rs. 87 crores for food articles. In
April 1960 it stood at Rs. 116 crores. In 1961
it stood at Rs. 145 crores. In 1962, over the
same period, advances outstanding were Rs.
157 crores and 68 lakhs. In 1963 it was Rs. 136
.crores. In 1964 it was Rs. 140 crores. As on
April 30, 1965, it stood at Rs. 164 crores, ad-
vances fo, food articles taken together. If you
take rice and paddy, pulses, edible oils and so
on, including vanas-pati, you will find in this
period heavy bank advances being made
only by the scheduled banks. I am
taking into account only the' scheduled banks
noted and recorded in the Reserve Bank's
reports from time to time. the Government
did nothing with a view to stopping that. With
the bank money advances to them and
with unaccounted money already in the
hands of the profiteers and hoarders, with the
fact that also land is concentrated in the hands
of a small number of landlords, with their
staying power and holding power, profiteering
and hoarding continued in the country, so

Food situation

that they could create at will artificial
scarcities to dictate prices. The
Government in the Finance Ministry had
no policy to control the bank operations.

Speculation with this money was going on
even openly in forward trading and other
things on the one hand and on the other by
direct, outright advances
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to profiteers, whereby they could corner the'
stocks from the peasants and create artificial
scarcities in order to make a nonsense of all
regulatory measures. At that time on the part
of the Central Government and the State
Governments certain regulatory measures
were called for and the licensing system of
wholesalers was introduced. , And that again
became tern of favouritism and corruption.
The licences or certificates were given to the
oM traders and profiteers and they became
now officially licensed traders and profiteers.
That is how it went on. That is how step by
step the Government allowed the food crisis to
develop and these profiteers and hoarders and
landlords virtually laid seige on the food trade
of the country, which according to the esti-
mates given by the Federation of Indian
Chambers of Commerce and Industries is of
the order of Rs. 2,000 crores and so on.
Naturally such a big volume of the trade was
seized by them with the help of the banks and
unaccounted money and supported by the
licences and so on, which the Government
extended to them. Therefore; I say the pro-
hoarder policy was in operation.

in the country

At that time, the question of procurement
loomed large before the country and, as you
know, the Central Government refused to
procure foodgrains even when they were pass-
ing into their hands. In the year 1961-62 they
procured internally only 4.8 lakh tonnes of
foodgrains, in 1962-63 4.6 lakh tonnes of
foodgrains, and in 1963-64 5.9 lakh tonnes.
You will be surprised to hear that in a period
of three years or so, when they imported from
abroad about 117 million tonnes of
foodgrains, within the country in the
corresponding period they did not even
procure 11 million tonnes of foodgrains.
Therefore, imports became a source of
encouragement. Because the Government got
some stocks in hand, they neglected internal
procurement. They allowed food to pass into
the hands of traders and profiteers who can
develop their trade and commerce in
such a
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manner that they held th, nation to ransom, as
they are doing it today. Therefore, I say the
Government is answerable for it. State trading
in foodgrains came up for discussion in the
Nagpur session (f the Congress and even the
Foodgrains Enquiry Committee, which
submitted its report in the year 1957,
recommended that State trading in foodgrains
should be resorted to. All these recommen-
dations were brushed aside by this
Government and State trading was not taken
in hand. Even today when we have got State
trading of some kind under the Food
Corporation of India, the target fixed is at 3
million tonnes only, when the marketable
surplus is 15 to 16 million tonnes. Am I to
understand that with a marketable surplus of
15 to 16 million tonnes, if we bought only 3
million tonnes of foodgrains—under the Cen-
tral Government account 2 million tonnes and
the State Governments' account one million
tonnes—we could control the market? We
cannot possibly do it. (Time bell rings.) Sir, 1
will take a few minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): No, Mr. Bhupesh Gupta. It is a
fixed time of 15 minutes.

SHRI BHUPESH GUPTA: Then, I -would
not have spoken.

THE VICE-CHAIRMAN (SHRI M. P.
BHAHCAVA) : I have no discretion. It is in the
rules. Thirty minutes to the Mover and fifteen
minutes for others. You can wind up.

SHRI BHUPESH GUPTA: In a two-hour
discussion it happens. Now, it is not a two-
hour discussion. In a two-hour discusssion
such things happen.

THE VICE-CHAIRMAN
BHARGAVA): Please wind up.

(SHRI M. P.

SHRI BHUPESH GUPTA: I will take a few
minutes. Kindly give me time. Then, I would
not have bother.. <ed about it, after all this
bothers.
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This is the position. I think in that case, Mr.
Vice-Chairman, we should have been told,
because in a two-hour discussion, twice the
time we have taken. The rule has been chang-
ed. It is not two hours now. The rule is only
for two-hour discussion, in such matters.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA); Please wind up.

Surl BHUPESH GUPTA: Anyway, now
this is the position. Therefore, an artificial
crisis has been created because of hoardng
and because market arrivals are low. My
friend has mentioned it. Now, last year rice
production was up by 40 per cent., but market
arrivals declined in the same period by 20 to
25 per cent, and so on. The same thing is
happening in a larger measure. In the case of
wheat market arrivals went down by 35 to 38
per cent. Maize and jowar you take in
Maharashtra. It is almost 40 per cent less than
last year. What does it indicate? It does indi-
cate that stocks are going into these hoarders'
hands and there the hon. Minister made a
statement that farmers are holding 40 per cent,
of the stocks. He used the word 'farmers'.
Well, peasants are not in a position to
withhold stocks, because they do not have
money to buy their necessities and they do not
have the power to withhold- The stocks are
being held by the landlords in the villages.
With only one per cent, of household there,
they own nearly 20 per cent, of the land.
Therefore, they hold these things. Similarly,
big landlords and those people who have got
money, hold it. Therefore, things pass from
the hands of the actual peasant to those people
who are in a position to build up stocks with
bank and other financial advances and
resources. Therefore, do not use the word 'far-
mer". Call them landlords, big landlords,
profiteers and speculators. These are the
people. Therefore, having created this thing,
we are in a mess now. About one thing I
should like to say, i.e., imports. I give you one
figure only. We had imported
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[Shri Bhupesh Gupta.] more than 61
million tonnes of food-grains since 1948 up to
date. I have got the exact figure. I am giving it
in round figures, costing Rs. 2,300 crores, not
including the price that we wjll pay for the
current imports. Such is the situation. Freight
charges we are paying heavily and' still today
the Americans would not allow the food to
come in Indian ships. They turned down that
off*- Now, in such a situation we are placed.
Therefore, our country is not self-sufficient at
all in foodgrains. Pandit Jawaharlal Nehru,
opening the Ludhiana Institute of Agriculture,
said that he hanged down his head in shame.

Food situation

[THE DEPUTY CHAIRMAN in the Chair.']

The present Prime Minis'or, Shri Lai Bahadur
Shastri, speaking at the AICC session last
August in Delhi expressed a feeling of disgust
at this dependence. And Mr. Subramaniam, I
am not sure exactly what he said, said in
Sydney that India would require another ten to
fifteen years to become self-sufficient in
foodgrains and here in India he said that by
the end of the Fourth Plan we would become
self-sufficient. I do not know —between
Sydney and Delhi exactly where we stand.
Such is the position. The reason is that the per
acre production, Madam, in our country is the
lowest in the world. Our production is 75 per
cent, of the world average as far as rice is
concerned; one-third of what the U.A.R.
produces as far as wheat is concerned, 72 per
cent, of the world average. Indian production
and yield per acre, whether it is wheat or
whether it is rice—we are far behind the Third
Five Year Plan target. Our food production
should according to them go up by should
according to them go up by nearly 5 per cent,
and our increase 2:5 per cent, per annum; in
the Second Plan 3-5 per cent; and the
anticipated increase under the Third Plan is 2-
6 per cent. Therefore, we are only at 50 per
cent. ot the target in the matter of food produc-
tion increase in order to keep abreast
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for the population rise of 10 million people
per year. Such is the situation.

Therefore, I say finally in this connection—
I could have given many more figures—that
the entire PL 430 policy has been used with a
view to just somehow or other getting along
instead of trying to solve the problem. Yet we
find that the land reforms have not been
carried out which are being discussed
presently in the context of the preparation of
the Fourth Five Year Plan. Only 5 or 6 States
have got surplus land, and that also would not
be sufficient for distribution if you take into
account the surplus land required which is
about 1 million acres. In Jammu and Kashmir
it is 5 lakh acres. In Andhra Pradesh according
to the latest report of the Land Reforms
Committee we find that only 62,000 acres had
been located. Not a single acre has come into
their possession. Take the State of Mr.
Subramaniam. In his State only 0:2 per cent,
of the avai’able cultivated land is expected to
come as surplus. Yet we have provided for a
compensation of Rs. 641 crores for landlords
and so on, and what is actually paid out of that
up to now is a little over Rs. 230 crores. Yet
we do not have enough land at all. It this is not
handled properly, the production will not go

up.

In the matter of fertilizer also, we are behind
the target by 5 lakh tonnes or so. The
production is not even 5 lakh tonnes* as
against the-target of 1 million tonnes. The
availability of fertilisers in India, T may
inform, the House, is 3 pounds per acre as
against 227 pounds in Japan. Therefore, * you
can see where we stand. Regarding seeds
credit everywhere the position is the same.
Therefore, if you look at seeds, if you look at
manure, if you look at credit facilities where
according to the Government only 23 per cent
of the credit comes from the co-operative and
other agencies and the rest comes from the
money lenders, feven that 23'
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per cent, does not reach the tiller of the soil.
So you get this picture of the situation, and
that is why we say that a iman-made crisis has
been created. The first thing for the Gov-
ernment to do is to go in for State trading in
foodgrains. The wholesale trade must be taken
over. I repeat in all solemnity that the country
wants it. Yesterday the Finance Minister said
that personally he was in favour of it. Why
then the State trading in foodgrains, which had
been sabotaged systematically by Mr. Ajit
Prasad Jain, Mr. Swaran Singh and above all
Mr. Patil, should not be taken over in the State
sector by the present Minister in a national
emergency of this kind? We want the entire
marketable surplus of 16 million tonnes, 12
million tonnes in rice and the rest in wheat, to
be taken over as far as the wholesale trade is
concerned by the Government, and we are in a
position to do so, and it must be done. Having
done that, we want that statutory rationing
should be introduced in all towns with over 1
lakh population, becuse it is the responsibility
of the Government to feed "hem. If you do not
take over the towns with 1 lakh population, it
remains a source of profiteering and
blackmarketing, and if we leave 80 million
people in the urban areas and 40 million in
bigger towns to the wt'ercies of the profiteers
and hoarders, mwe will always allow the
blackmarket to flourish. Therefore, 1 say that
that should b, done. This is very very
important today. Ration shops should be
opened. The fair price shops today stand at
150,000 only. That is not at all adequate in the
country today. Only the other day it was not
even 80,000 or so. Therefore, increase in this
respect has also been very negligible. I can
give very many examples.

Food situation

THE DEPUTY CHAIRMAN: Please finish
now. You have taken 20 minutes.
SHRI BHUPESH GUPTA: I am finishing.

Therefore, I say that it is very very important
that State trading
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should be the cornerstone of the national food
policy. Production has got t, be stepped up but
that relates to agriculture, land reforms, and so
on. When we are discussing the food situation
here, I may tell the ,(Foo# Minister that unless
you take command of the wholesale trade
fully and wholly, which you are capable of
doing, you will not be able to prevent the
situation of recurring crisis with rising
production and rising prices with increased
supply. That is why I say that you should take
it over. Then it should be nationalised and the
monies available should go to the peasants.
This is of vital importance. Supplies should be
made to the rural areas in larger quantities, to
the distressed areas. Rationing should be
expanded. A proper price policy as
recommended by the Asoka Mehta
Committee should be evolved so that the food
prices which dominate the rising prices, when
the food item constitutes 60 to 70 per cent, of
the total expenses shown in a family budget,
could be taken care of. Government cannot
control the food-prices unless and until it
operates in the market as a trader and seller
with State trading as the linchpin.

in the country

Madam, I do not wish to say anything more.
I think the country needs an overall change in
the food policy. May I appeal to the Food
Minister before I sit down that it is a good
thing that he moved a little, but he moved in
faltering steps with a bleak mind. Therefore,
We find today that when he fixes it at 3
million tonnes, even he does not know
whether all the States will do it. As far as the
Chief Ministers' Conferences are concerned, in
Bangalore and here two conferences had been
held. They had not produced any good result,
they had not produced any better policies.
Therefore, he has to advance in this direction.
I should tell him that the entire country will be
behind him anrj th, cooperation will be got
from the entire country if State trading in
food-grains is assumed fully. Madam, I
therefore impress this point and 1
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[Shri Bhupesh Gupta.] say it again that th,
crisis is man-made and famine-makers are
there, hoarders and profiteers are there.
Therefore, th, pro“hoarder and pro-profiteer
policy of the Government which is
responsible for plunging the country into this
crisis in the year of a big crop cannot be
changed and we cannot overcome this dismal
state of affairs unless the Food Minister in
consultation with all evolves courageously
and boldly an integrated national food policy.
That is what I am pressing.

Pood situation

Finally, I would appeal to him to release all
those who had been arrested in connection
with the food movement and also others. I
demand a general amnesty of all political pri-
soners, detenus and so on in the country
today, and that should be accepted by the
Government. I specially emphasise in this
connection. since we are debating food, the
release of all who had been arrested in
connection with the food agitation, but I
demand the release of all political prisoners,
detenus and So on. Thank you, Madam,

SHRIMATI TARA RAMCHANDRA
SATHE (Maharashtra): Madam Irise to
support the food policy of the Government, and
I am glad to learn that aR the Chief Ministers
from all the States have supported this policy.
Our country as a whole consists  of different
States which have got different aspects and
different sorts of foodgrains. The Central
Government has to take into consideration the
different situations in all the States, and as
such it has to see this problem from different
points of view because every Stat, has got a
different point of view, but the Central
Government has to see it as a whole. Many

Members of  Parliament and also others
outside  Parliament and many economists
also criticise  this food policy. The main

Some say that
and some sort

criticisms are of two types.
there should be strict control
of rationing, while others say
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that there should be th policy of laissez faire.
To my mind, the Government has taken the
midway.

in the country

Madam, we
which come
have already
effects.  Some  of
said that the Gov
into its hands the.
procurement and distribution and
State  trading and  that  everything
should be taken over by the Govern
ment. They mean that ther, should
not be any trade left for the indivi-»
dual people. When there is control,
the control should be of quality, and.
also of quantity. Every person should
get the sam, quality and th, sa
quantity at the same price and even,
in the reraot< I of the count

But it is very difficult of implementation
because there are so many difficulties in the
way—the difficulties 01 communication, th§
difficulties of getting trained personnel and
also other sorts of things. And especially, the
traders who have been doing this business
have been doing it for ages. So, it is very
difficult for the Government to tak. th. trad,
into their own hands in order to avoid black
marketing and the evils of control. I think cent
per cent control is not possible and is not con-
ducive to our economy.

rationing,
the evils
We

Coming to
know what are
out of rationing.
experienced  those
the Members have
ernment must take

Now, coming to laissez faire, we have
already had experience. Shri Chordia has
given notice of an amendment and be says—

"The food zones should be totally
abolishes and all restrictions on trade
should be withdrawn."

He said so. If 1he zones are abolished, then the
Drivate traders will come in and they will take
the produce from one State to th. other. He
means this sort of iaisse: should be allowed.
Examples are quoted. I will give one example.
It is said that in Delhi we get wheat at sixty
paise Per kilo and in Poona for getting one
kilo of wh< we have to pay Rs. 1-50. But at
the same time we forget that in Poona
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there is informal rationing where we get wheat
which is imported from abroad and we get it at
the fair price shops at 42 paise per kilo. It is
quite cheap. But when we discuss all these
points we safely forget other things and say
that Its. 1:50 is the price of wheat.
Government has already opened so many fair
price shops. 1 Know they ar, quite insufficient
and we must help the different organisations,
political organisations, and the departments of
the Govrenment—for example, the Posts and
Telegraphs Department, the Railways and all
other departments—to open fair price shops,
then only this problem of distribution will be
solved. Of course, the quantity which is
supplied * insufficient. We have to say so and
I request that the Government will try and
send som, more foodgrains to those shops. We
get from there very meagre quantities, four
kilos or like that, which is very small. Some
say that when the late Shri Ran Ahmed
Kidwai was the Food Minister he decontrolled
all these things and that the trade took its own
course and therefore the same policy should be
taken into consideration now. But T am afraid
th, situation at that time was quite different,
and the days now are quite different. This is
not the time for experimenting.

Food situation

So far as the abolition of the zones is
concerned, I am totally against this. Suppose
a trader from Delhi purchases wheat in the
Delhi market. Naturally, the supply being less,
the price in the Delhi market for wheat will go
up. And if he takes it to Bombay or Poona, w,
cannot say emphatically that h, should sell it
for the same price at which he had paid for it
in Delhi plus some freight charges, and 10 or
12 per cent, as profit margin. We are not sur,
about it. Perhaps h, may sell it for Rs. 1:40.
But the price in Delhi for that wheat may go
up. So, it is very difficult to abolish the zones
and I also support the view that thes, zones
should be maintained. At the same tim, I
would
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like to suggest to th, Government that
wherever there is any surplus in a State, th,
Central Government should take over that
surplus from, that State Government and they
can-also take over the surplus from the big
farmers; 50 per cent of their surplus they
can take as , levy," they can procure it
and that can be: sent to other places where there
is a.” deficit. But the =~ Government should'
not ask for the levy from the small * farmers,
the small peasants, beca they hardly live from
hand to mouth» « I think I can suggest some
remedies. The Food Minister gave a reply
M> that House stating that we have got,, a
deficit in fertilisers. I can und<standi- B *
want to suggest him on, thing that though we
pro-> duce fertilisers and we import them; there
is one farmer in the District of.. Akola. And he
has sent many letters to the Government; T
do not know-, whether th, hon.  Minister
knows about it or not. He says that he has got
some device, that he has made an experiment in
his farm. He sathat there is no need for
any fertiliser to be imported. I would request
the Ministry of Agriculture, even the-Food
Minister, that he should enquire about this and
if the officials them-'-selves go there and
discuss this with-him, I think he will be able to
put-up his point of view. Or he . can come
here, andlet us see what method he has
got.

Then ther, is a vicious circle and as Mr.
Reddy said, the prices of another commodities
like cloth also have gone up along with the
prices of foodstuffs. It is true that that-vicious
circle should be cut somewhere. And when it
comes to the farmers, I can suggest that the
Gov-" ernment can give to these peasa and
farmers some help in kind, not in terms of
some money—but in kind; for example,
fertilisers, seeds, etc. They can help them by
actually digging a well, not giving them
money for it which may perhaps be used °
other purposes. But they can help them
through the P.W.D. works
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[Shrimati Tara Ramchandra Sathe.] *dig a
well for the purposes of water irrigation—
whenever possible not to charge th, irrigation
cess. They should not charge them anything;
they should give this sort of help in *kind. And
the implements which they require also should
be given. Instead of subsidising the shops of
cheap foodgrains, this method can be
lollowed. And then they ca, take *he levy, as j
said, of about 50 per -cent of the surplus.

Another thing is that the big farmers who
have g°t big lands cultivate cash crops, for
example, sugarcane, tobacco, cotton and so
many other things. Of course, a farmer mor a
peasant thinks why he should not also cultivate
those m cash crops. Therefore, if we are in ,eed
of such foodstuffs, those who produce the cash
crops must also be asked to give the
Government th, ;ame levy or some percentage
of those foodgrain crops; it should be
compulsory on them to produce som,
foodgrains, and they should be taxed on these
cash crops. Industries mak, more profit and the
peasants say that when the industrialists are
allowed to make profits, why should we not
also do it. So, the Government should go into
the cost-structure of every commodity, also.
For example, take the Fiat car. When a
question was asked in this House about it, it
was said that Rs. 6,000 is th, charge and
including the mother things, they make uip the
cost. I would like the Government to go knlo
these detail- and see what is the actual cost of
all these commodities. If they charge mo;” for
the other necessities of life, tnen th, farmers
will also feel why they also should not get
more. I appeal to the traders that they should
help in this emergency and they should see that
in every part of the country the foodstuff i
taken and thus they should help the
Government. The prices are very much rising.
In the morning if we go to the shop til oil is
sold at Rs. 4 per kilo and in the evening the
same oil is sold at Rs. 4-25. The
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price rises so much. Nothing is added to the
oil but only because of the whim of the
shopkeeper the price is increased like that, j
appeal to the House that they can have many
substitutes. They can open fair price shops.

in the country

Lastly I conclude by saying this.
We Bay @2 A149d | &F A1 €A@@ 1
That is, let us all share together what we
have. Then we say: Let us stand shoulder to
shoulder for our country. Let us help the
Government. We say:

A FEER 1

Let us have that braverv and all that. As
another Member also said, It is very essential
at this time that everybody among us should
help the Government. ' Instead of criticising
all the while, let us do something constructive.
With these words, I conclude.

THE DEPUTY CHAIRMAN: There are
twelve more speakers. I do not know how
they ar. all going to be accommodated. I
would, therefore, request thos, who are
participating to ut some self-restraint. Shrl
Abdul Ghani.
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THE DEPUTY CHAIRMAN: Mr.
Gujra], you will have just ten minutes.

SHRI I. K. GUJIRAL, (Delhi): Madam, I
am sorry that I am to be penalised for the
eloquence of others, but I shall obey and
bend myself to your will, as you wish.

THE DEPUTY CHAIRMAN: I am sure
you can say just as much as some others
can say in twice the time.

SHRI I. K. GUJRAL: I do not know,
Madam, but I would like to say this that,
as I was hearing the debate here, and
sometimes a discussion outside, I was
reminded of a story, which we used to
hear as children, and that was that, once
upon a time there were nine wise men,
who could not see, and they were asked
to identify an elephant, and whichever
part they touched, they thought that that
was the elephant and today, hearing the
debate on the food situation here, and the
discussion outside, I am all the time
reminded of the same fable. Again and
again we are told that perhaps the point,
which one learned Member is touching, is
the entire food problems. But be that as it
may, I would only like to say that in
today's context, the food situation has ae-
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[Shri I. K. Gujral.] quired a new
proportion, and I do not agree with my
friend, Mr. Sri Rama Reddy, that food
should not have been discussed today. I
like to plead that food should be discussed
today, particularly in our finest hour of
history today, I feel that, as our armies are
marching ahead, as we are trying to
vindicate our honour and we are teaching
the aggressor the lesson of his life, it is
very necessary for us that we preserve in
all its sanctity the home front, and on the
home front the essential part is
distribution of food. I agree with Mr.
Bhupesh Gupta that, more or less, the
food available today can meet the needs
of this country, and there, it is the rational
distribution and equitable distribution that
should solve the problem. I do agree with
the Minister when some time back he
decided that in urban areas food rationing
would be introduced, and I think there is
no more opportune time than today when
food rationing should be introduced in
urban areas. This will not only help in
distribution; it will also call upon the
nation to share the sacrifices equally and
equitably.

food situation

SHRI N. VENKATESHWARA RAO
(Andhra Pradesh): Are you touching the
distribution part of the elephant?

SHRI . K. GUJRAL: I am not discussing
the distribution part; I am discussing the
distribution part of our glory and I am
saying that as our brave and valiant armies
are marching ahead more and more, we
should support them in their bravery by
extending to them all help. It is very
necessary that we should also support the
people on the home front, and food, as I
said, must be rationed, and rationing will
not only help in that we will get, and
everyone in the country will get
particularly people in the urban areas
where the trouble generally arises more
intensely, will all get it equitably, but it
will '
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also help in creating some sort of a stock
for the rural areas and thereby,

blackmarketing and hoarding, by itself,
will go down when urban markets will be
sealed off, and I would request the Food
Minister that, even if there was
unavoidable delay  in his implementing
that recommendation of the Chief
Ministers up  till now, it must be taken
up now and straightway. I do know that
in Delhi some time ago there was
resistance to the rationing idea. I think
that resistance is no more applicable now.
Delhi, by and large, depended on the food
that came from Punjab. With the trouble
in Punjab and the fighting in that part of
the country, that resistance also will go.
Therefore, it is necessary that the hon.
Minister should definitely decide that he
will introduce in the urban areas, ration-
ing, and also cordon off these urban areas,
This will also solve the problem of the
zones, because once the urban areas are
cordoned off, the zones will get a new
relevance and in that new relevance it will
be wise for him to continue the zones.
The food requirement of Delhi is to the
tune of 26,000 tonnes of wheat per
month and some 10,000 tonnes of rice per
month. At the moment both the
indigenous food from Punjab plus the
imported wheat that the hon. Minis'-ter is
distributing to the wheat mills, almost
come to the same quantity and the only
thing that will help us is rationing and if
rationing is introduced in a planned
manner and  with vision, then this talk of
non-availability of food  will cease to
exist While he may decide on rationing, I
would also like to recommend to him that
rice should  be given only  to those
who are habituated to eating rice, not to
those who can and do live on wheat
alone, because rice is the most
vulnerable part and we should issue it
only to those who are basing their diet on
rice alone. Therefore, I would repeat my
strong  plea for introducing rationing,
particularly in this hour when we are
fighting. Particularly at this hour it is
necessary that our food front must be pre-
served well.
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Having said that much about distribution,
I, would like to  touch briefly on the
question of production. I would say that
production is having a crisis of inputs.
This crisis of inputs has taken many forms.
Sometimes we have been misled by better
weather, sometimes by better rains and
we have thought that we have turned the

Food situation

corner. One such situation we had
when the kharif crop looked rosy. We
thought it  would be rosy, but that rosy

picture of the kharif crop vanished when
the rabi crop failed due to failure of]
rains. Because of failure of rains our  ex-
pectations  were not  realised. @ We
should realise the realities of the
situation and unless we make basic|
changes in some respects we cannot bring
about the desired improvement in the
situation.  One such thing is about the|
introduction of quick growing crops, and|
also second crops. We should also try to
increase our fertiliser production. Wel
have been hearing and talking about
fertiliser production but we have not yet
effected the necessary increased|
production. Sometimes the negotiations
with the contractors  fail, sometimes
something else happens. The basic prob-
lem has remained, namely that the]
production of nitrogen in this country has
been very much shorter than what it should|
have been.  Imports in this respect are
limited by our foreign exchange
difficulties, and our own production is
limited by various factors. One of them|
seems to me to be lack of vision and proper|
planning. We have notpaid sufficient
attention to this matter. We should|
improve the management of the existing
public sector units for fertiliser
production and also try to resolve
effectively the labour problems in|
Sindri. The new plants should come up)|
quickly and our nitrogen problem should
be solved, for our needs are likely to be
doubled by the end  of the Third Plan.
We were often taught to believe that the
farmer should be taught about the use of]
fertilisers and how it wil help him to
double his outturn. But now the
situation has changed. The farmer|
wishes to use
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more and more of fertiliser because he
has realised that this will increase his
production. And now he demands
fertiliser again and again and we are
failing to meet his requirements. We are
not able to meet his demands. I do
appreciate the hon. Minister's difficulties,
but I do hope the hon. Minister will pay
due attention to this matter and convince
the Government about the need for
increased production of fertilisers,
because unless our nitrogen production
goes up substantially things will never
change for the better.

in the country

In this connection I would like to draw
the attention of the House to the manner
in which the Trombay factory has been
handled. It is behind schedule. I do not
know who is responsible fo, drawing up
that faulty agreement which did not pro-
vide for delays in its coming up. He has
not been penalised and already we are
about eight months behind schedule. I
think more effort should be made to make
up for this time-lag and it should be
caught up. While thinking and talking of
nitrogen production we should
particularly bear in mind that the demand
is going to be doubled by the end of the
Third Plan and multiplied four times by
the end of the Fifth Plan. So it is very
necessary that we take steps to see that we
start manufacturing the necessary fertiliser
machinery in this country and for that we
should now-initiate the fabrication plants
in India and also set up our own designs
and research organisation for these plants.
Fortunately in this sphere of industry,
pioneer work need not be done. We have
just to copy what other countries have
already done. It is, therefore, easier for
us to think quickly.

I would only say in a second that
tractor production is another part of our
crisis of input. We have heard a lot about
this for some few years now, that tractor
production was being taken on hand, but
unfortunately so far we have seen these
thing!
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have not come up as they should have,
I am very glad the hon. Minister
with his zeal and vision is trying to
start what Mr. Ghani described as|
package schemes or  package  pro
grammes. Now, this is something
which must be extended because
wherever it has been done its results
have been satisfactory, be it in the
shape of two crops, be it in the shape
of reducing the cropping period o
in the shape of having hybrid seeds
or the multiplyng of  seeds more
quickly. So it is very necessary that
this is taken up in hand more vigor

ously and extended. 1 do realise
that the hon. Minister may argue
that this would require 100 pounds
of nitrogen per acre. This brings
me back to what I said about nitro
gen production. Increased pro|
duction of nitrogen in our countryj

is a "must". To sum up in a second,
I would say this. Inputs, particular
ly fertilisers must be taken on hand|
immediately and on a long-range
basis. Only then there is hope for
this country. Before sitting down I
may tell the hon. Minister that in
Delhi particularly he has not only
not received co-operation in  respect
of rationing but he has also been let
down about the land which is lying
fallow and which is not being culti
vated and also in respect of the aids
which have not been utilised in the
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form of cold-storage poultry deve
loping and so on. I hope he willl
take up these matters strongly with
the Home Ministry  and see  that
Delhi falls in line with the general
policy. One  can understand in a
Federal State, the different State
creating some difficulties. But Delhi
is directly administered by th
Centre and so the <Q/-bperatio
should be much better. I wish al
luck to the Minister in his ende

vours to translate all this into action,
for in this hour when we are fightin,
on the borders, our home fron
should be well preserved by havin
fair and equitable distribution an
by increased production. We shoul
endeavour and produce more so tha
we may be able to improve the
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standard of life of our country.,
Thank you.
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STATEMENT BY MINISTER RE
SITUATION IN JAMMU AND KASHMIR
AND RELATED DEVELOPMENTS

THE MINISTER ofF DEFENCE PRO-
DUCTION IN THE MINISTRY ofF DEFENCE
(SHRI A. M. THOMAS) Madam Deputy
Chairman, I would like to keep the
Honourable Members apprised of the
developing situation in our efforts to contain
and throw out the Pakistani aggression on our
territory, since Hon. Defence Minister made
the statement on the floor of the House on the
6th September.

Our Army which moved across the Punjab
border to deal with the Pakistani forces who
had invaded Kashmir and which were trying
to open another front in the Punjab, has
gained certain positions which it has held
despite vigorous counter attacks from the
other side. Our Air Force has been giving
very good support to our ground troops. Our
air acti'on to hit the bases from Which
Pakistan has been launching air attacks on our
territory has been continuing.

In the Chhamb-Jaurian sector our forces
have made the enemy retreat and captured
substantial number of vehicles besides stores.
There are signs of his making a stand again.
In other sectors of Jammu and Kashmir our
troops have given a very good account of
themselves.  In the
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Haji Pir area, our troops have captured another
Pakistani post three miles west of the Pass and
repulsed a Pakistani counter attack.
Proceeding towards the north, from the
Poonch side, our troops have with great gal-
lantry, captured three important hill features in
the bulge where not only have they inflicted
heavy casualties on the enemy, but they have
made a record haul of arms and ammunition
and stores. The Pakistanis were well
entrenched In these posts and had obviously
been using them as bases for supporting and
assisting infiltrations into Jammu and
Kashmir. In other areas of Jammu and
Kashmir also our ground forces have been
inflicting losses on the enemy.

The Indian Air Force has achieved
remarkable success, not only in the role of
support to 'our ground troops, but also in
strikes at the bases from which Pakistan has
been mounting attacks on our territory.

Our air strikes in support of the Army were
made over the Dera Baba Nanak area. The
Air Force also struck at Pakistani ground
forces concentrated in Sulemanki Head
Works area and poised for an advance into
India. The Sargodha and Chaklala air-fields
of the Pakistani Air Force have been attacked
by our planes as they were being used as
bases by the Pakistani Air Force to support
the aggression by Pakistani ground troops on
our territory. Our Air Force have also
intercepted and fought with the Pakistani Air
Force in the latter's attempts to bomb air-
fields and civilian targets in wide-spread
areas, ranging from Jamnagar in the west to
Kalai-kunda near Calcutta in the east. The
Pakistanis had earlier bombed the civilian
areas of Jaurian and Ranbir-singhpura. They
have continued this process of bombing over
Anmritsar, Ferozepore and other civilian areas.
No military target has been damaged in these
areas, but there have been sizeable civilian
casualties and damage to civilian
property. Evidence



